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Charees aplnst Pakistani Diplomat 

1902. SliRI CHlRANJI LAL 
SHARMA: Will the Minister of EX-
TERNAL AFFAIRS be pleased to 
state: 

( a) whether it is a :fact that a 
Pakistani Diplomat posted 1n India 
was ordered to leave the country 
recently; and 

(b) if so, the details of the charges 
against the said diplomat? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI p. V. NARASIMH .. ~ 
RAO): (a) and (b). The Pakistan 
Embassy was asked to withdraw one 
of its subordinate officials for activi-
ties inconsistent with his official 
position. 
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Memo by Koraput Railwaymen's 
COBIl"_ •• 

1904, SHRI GIRIDHAR GOMAN-
GO: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether the Raihv'aymen's 
Congress Koraput, Orissa sublnitted a 
memorandum to the South Eastern 
Railway authority focussing the 
different problems faced by them for 
the consideration of the concerned 
authority; 

(b) i1 so, the main demands there-
for; 

(c) how many of them have so far 
been taken for consideration for im-
plementation by the authority; and 

(d) what are the reasons for delay 
in the implementation of the de-
mands by the South Eastern 
Railway? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C, K. fAFFAR SHARIEF): 
(a) Yes. 

(b) to (d). In accordance with 
Government's policy, staff repres-
entations received from any source 
are ~iven due consideration and such 
action as considered necessary i ~ tak-
en. The demands contained in the 

memorandum submitted by the South 
Eastern Railwaymen's Congress nave 
been dealt with within the frame-
work of this policy. 

-
Higher Grades to Tr3.in Examiners 

1905, SHRI SURAJ BHAN: Will 
the Minister of RAILWAYS be 
pleased to state: 

(a) tht total number 01 posts of 
higher grades, grade-wise provided 
in Train Examiners cadre on North-
Eastern, North-East Frontier, Southern 
and Western Railways by virtue of 

Railway Board's letter No. PC-III/ 
78/UPG/8 dated 1st January, 197. 
regarding Cadre-Restructure; and 

(b) what is the total number of 
posts grade-wise, in train examiners 
cadre before 1st January, 1979 alld 
after 1st January, 1979 on these 
Railways? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C. K. JAFFAlt SHARIEF): 
(a) and (b). Information is being 
collected and will be laid on the 
table 9f the Sabha, 

Bharatpur-Kosi Kalau Line 

1906. SHRI RAJESH PILOT: Will 
the Minister of RAILWAYS be plea-
sed to state: 

(a) whether there was any plan to 
connect Bharatpur with Kosi Kalan 
by Main broad gauge via Kama 
Deeg, Kureeth-Bharatpur; and 

(b) if so, the progress made in this 
regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C. K. JAFFAR SHARIEF): 

(a) No. 

(b) Does not arise 

Attaching a Bogie to Sabarmati 
Express from Surat 

1907. SHRI U. H. PATEL: Will the 
Minister of RAIL WAYS be pleased to 
state: 

(a) whether Government propose 
to add one bogie to Sabarmati Ex-
press runnillg from Surat-Bulsar 
Railway Stations or nearby Stations 
fOr passengers of Adivasi area of 
Bulsar District for the Northern 
States and Pilgrimage Centres of 
Uttar Pradesh; 

(b) if so, when it will be attached 
and if not, the reasons therefor; and 

(c) whether there are demands for 
the same from various quarters and 




